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of technically qlllllified penons \'tho are 
unemplo)ed and ",ish to take up foreign 
employment ; 

(bl what is the objection to the inclu-
sion of all technically Qualified and to invi-
ting applications from them ; 

(c) what ~  exist now for 
publk:ty of employment opportunities 
available in <'ther count, ies; and 

(d, what is the pattern of the efforts 
made by Our Missions '0 find and fill 
employment opportunities available in other 
countries and Ihe instru,tiolls issued 10 our 
Missions in thi. regard? 

THE MINISTER OF STATE IN THE 
~  OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIEN IIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : la) and (b) The developing 
couDtries of lhe wurld normJlly reque.t fur 
the services 01 ollly \echnical experts as they 

~  suf1'lcier,t eXr't.:rience in their respec-
tive fields. There is no dem1nd for fresh 
graduates or inexperienced persons in teehni 
cal fields. 

(c) Our Missions ablead r«eive request. 
from foreign Governments for the services 
of qualified Indian pe .... nntl The Ministry 
of External AifJirs p«1cess's these requests 
in consulTation with CI..)ncerned organisations, 
including the MiDlstry of Home, which 
maiot,,:n! a pand of experts in various field, 
who are willing to ~  in foreign countries. 
Application, for inclusion in thiS panel are 
invited through advertisements in tbe news-
papers and circulars to the Stale Goyrrn-
ments. 

(d) OUf Missions in all the friendly 
developing coun'ries have been informed 
that we would be glad to sp.)nser tbe services 
of suitably qualified technical personnel 10 
.uist tbe foreign GO\oromClltl In their 
development efforts. The Missions receive 
sucb requests and transmit tbem to the 
External Affairs Ministry. 

"F·lIm Stau' Nlte" Sbowl Held ID 
Delbl 

1823. DR, RAM SUBHAG SINGH: 
Will the Minister of HOME AFFAIRS be 
pleased to Itate : 

(a) tbe number of o«ulolM. "'hen 

"Film SUn' Nite" was organised in Delhi 
during the years 196768, 1968-69, and 
1969-70 till June 30, 19;0) in which lilm 
slars failed to turn up ; 

(b) whether the money of the spec-ators 
involved in purchases of tickets, ~  
elc_ was paid back to them ; Rnd 

(c) the action that ha. been laken 
again,t the organisers, ~  one Mr. 
J<ailash of Delhi, who had organised such a 
uFilr!1 ~  Nile" at the Ravinura Rang-
shala on the night of tbe 21st June, 1970? 

THE MINISTER OF STATE IN THE 
MtNISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONIC;; AND SCIFNTIFIC 
AND INDUSTRIAL RESEARCH ISHRI 
K. C. PANT, : (a) 

1967-68 

196'-69 
1969-70 

(till June 30, 19-0) 

Ib) No, Sir 

Nil 

One 
One 

(cl A case under section 420/4 6/120B 
I. P. C. was registeled ~  the organisers 
of the "Film. Stars' Nite" on 6th May, 1963, 
and is pending in the courl. Shri Kailash 
Malhotra was arrested in connection with a 
"Films Stars' Nit." organised on the 21st 
June. 1970 H. has since been rele ~  

on I)ail, and the case is under investi-
gation. 

Memorandum Submitted by PresIdent 
L et\on Committee of Unemployed and 

Under Employed EngIneers tBlbar) 

1824. SHRI BHOGENDqA JHA 
Will the Minister of HO\ilE AFFA'RS be 
pleased to state: 

(a) whelher Government have received 
• memorandum submitted by the President, 
Action Committee of unemployed and 
UDder-employed Engineers and Over_rs, 
Engineer in8 and Diploma sludcnts (Bihar) 
demanding (.I) employment or trainiDIl or 
unemployment allowallCc to.ll; (ii) forma-
tion of Engineers and Overseers pool and 
reservation of 80 per cont posts in all the 
concerD. in Bihar for those baving passed in 
Bihar; 

(b) whether Degnce and Diploma holdel\ 
in En&ineeriog had beeD 08 IBtya8!'asJ1 




